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MR. CHAIRMAN: T will come to you. ...{Interruptions)...
SHRI DEREK O'BRIEN: Sir, point of order. ... (Interruptions)...

MR. CHAIRMAN: Please go back. ...(Interruptions)... Let me tell you
.(Interruptions)... Shri Amit Shah to move for leave to introduce the Jammu and
Kashmir Reservation (Second Amendment) Bill, 2019. ... (Interruptions)...
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The question was put and the motion was adopted.
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MR. CHAIRMAN: The Bill has been introduced. ... (Interruptions)... We are only
discussing the Reservation Bill. ...{Introductions)... We are discussing only the
Reservation Bill. Please go back to your seats. ... (Inferruptions)... We are discussing
the Reservation Bill. ... (Iuterruptions)... We are discussing only the Reservation Bill.
...(Interruptions)... Try to understand. Please. ... (Inferruptions)... We are only discussing
the Reservation Bill. The Reservation Bill has already been circulated. Please go back
to vour seats. This is not the way. ...(Interruptions)... I am coming to that.
.{Interruptions)... We would be discussing only the Reservation Bill now. Other Bills
would be taken up after they are circulated. ... (Interruptions)... We would take up other

*Discussed together with Government Bills.
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Bills. ...{Interruptions)... We would take up other Bills after they are circulated. The
Jammu and Kashmir Reservation Bill has been circulated. That 1s being discussed now.
Other Bills will be circulated and then only we would have discussion. ... (Interruptions)...
Nothing should be shown... & @ &1 @elm | % TGk & &1 . (F@IH)... TE gl
A%l & | (). Are you opposing reservation? ... (Interruptions)... We are discussing
only the Reservation Bill. ...{Inferruptions)... We are discussing only the Reservation
Bill. ... (Interruptions)... The Bill that is moved is about reservation for people in Jammu
and Kashmir and I heard the Leader of the Opposition saying that thev are supporting
the reservation. ... (Tnterruptions)... Once the other Bill 1s circulated, we will have the
discussion. ...{Interruptions)... The Jammu and Kashmir Reservation (Second Amendment)
Bill has been circulated. ... (Interruptions)... It is there in the agenda. ... (Interruptions)...
We are starting a discussion on that first. ... (Inferruptions)... After that, we can discuss
other things. ... (Interruptions)... Mr. Siva, you go to vour seat and then raise your point

of order. ...{Interruptions)... I will allow you once you go there. ... {Interruptions)...
SHRI DEREK O'BRIEN: Sir, I have a point of order. ... {Interruptions)...
MR. CHATRMAN: What 1s your point of order? ...{Interruptions)...
SHRI DEREK O'BRIEN: Allow me to raise my point of order. ... (Interruptions)...

MR. CHAIRMAN: There is no order; how can 17 ...(Interruptions)... Ie Td

Repfe #§ T2 STwm | . (@EeE).. Why are you wasting your energy? ... (Interruptions)...
Whatever you want to say, you say it when discussion takes place. ...(Interruptions)...
You first hear what I am saying. ...(Interruptions)... What 1 have permitted 1s only
mention of the Bill. ...drnferruptions)... He is moving the Jammu and Kashmir Reservation
Bill which has already been circulated. ...(Inferruptions)... Copies have been given.
.. {Interruptions)... Let us dispose of that Bill. ...(Interruptions)... After others are
distributed, we can take up other Bills also. ... {Interruptions)... Try to understand what
I am saying. ...{Interruptions)... What you are raising is the same thing I am saying.
... {Interruptions)... What is on the Agenda 1is this. ... (Inferruptions)... It 1s very much
on the Agenda. ...{Interruptions)... It has been circulated. ... (Interruptions)... We will
take up only the Reservation Bill. ... (Interruptions)... The Resolution and the Reservation
Bill is circulated. ...{Interruptions)... Is it okay? ...(Interruptions)... Not circulated!
-.{Interruptions)...
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THE MINISTER OF PARLIAMENTARY AFFAIRS, THE MINISTER OF COAL,
AND THE MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, more than 33 times,
Rule 69 and 20B direction have been violated. ... (Inferruptions)... It is not the first time
that we are doing it. What for the Constitution 38th Amendment, 1975 was done?
..(Interruptions)... It was for the ... (Interruptions)... of the Congress Party and Shrimati
Indira Gandhi. ...(Tnterruptions)... It was done to continue in power. ... (Interruptions)...
That was a constitutional Amendment. ...{Interruptions)... On that constitutional
Amendment, Shrimati Indira Gandhi said then that the founders of the Constitution had
allowed changes from time to time. ...(Interruptions)... It is repaired and restructured
by Modiji led Government under the leadership of Shri Amit Shah, we should understand
that. ... (Interruptions)... The Constitution (Thirty-ninth Amendment) Bill presented on
07.08.1975 was passed on 07.08.1975; so also, the President’s Emoluments and Pension
{Amendment) Bill. ... {Interruptions)... A total of more than 30 Bills had been introduced
and passed on the same day. ...(Inferruptions)... Now, for what are we doing this?
...(Interruptions)... We are doing this in the interest of the nation. ... (Interruptions)...
Already whatever the Bills that have been introduced, they have been circulated.
...(Interruptions)... And at the initial stage, we are discussing the Jammu and Kashmir
Reservation (Second Amendment) Bill, 2019. ...(Interruptions)... Let them spell out
whether they are against the reservation; let them spell it out. ... (Inferruptions)... 1 urge,
I appeal to them, to go to their seats and discuss the issue. ...(Inlerruptions)... Sir,
people's mandate is there. ...(Interruptions)... This 370 is the historic blunder of the
Congress Party and the then Prime Minister, Shri Nehru. ... (fnterruptions)... Now, Amit
Shahji 1s rectifying it. ...{Interruptions)... Please allow us for a discussion.

..(Interruptions)... This 1s what | want to appeal. ... {Interruptions)...
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g % S dFel, ORI W € 9 B SR 9 W § _(@@H).. 9 SS9 BRI
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TR, eIy 50 W 989 YH DI ST | __(EEH)... ... (Interruptions)... It is happening

on precedents, on empirical evidence, on past precedents. ... (Interruptions)... 1 request,

let them. ... (Interruptions)...

MR. CHAIRMAN: Mr. Derek O'Brien has raised a point of order. ...{Interruptions)...
Please Vaikoji, one minute. ... {Interruptions)... I will be giving opportunity to you also,
please go to your seat. ... (Interruptions)... Number one, please I+ & 7 (IR IRT,
otherwise U¥l €1 =leldl V&l &. (R@eMH)... the point or order that Mr. Derek.
... {Interruptions)... Your leader has raised a point of order. ... (Interruptions)... Please sit
down. ...(Interruptions)... Otherwise, I have to name people, it won't look nice.
... {Interruptions)... My point is that Shri Derek O'Brien has raised a point of order
saying, "Sir, only one Bill is distributed. The copies of other Bills have not even come.”
... {Interruptions)... 1 see the merit in what he has said. ... (Interruptions)... That is why,
-.(Interruptions)... Please, please, please, you don't want to hear anything!
... {Interruptions)... You want to create disturbances like this. ...({Interruptions)... Then,

I will have to ask the Home Minister to introduce other Bills also. ...{Interruptions)...
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EiRIEGRIE|
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MR. CHAIRMAN: Mr. Siva, go to your seat. I will allow you. ... (Interruptions)...
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MR. CHAIRMAN: First, you hear what I am saying. ... (Tnterruptions)... #1 3iAld
& Fad .o (TEEIF)... Mr. Vaiko please ...(R€E)... MRETT & IR #, i LoP
4 el & T A anuf € € et Sl esd | wele B 18 € . (SEeE).
ARen] & IR o ..(STEH).... i ﬂﬂéﬁ’d @l 8, T St 9 introduce fopTI
(T H S Tl & T oA §F ey, Tt it 9 € 9 st |
8l W@ €1 _(TEH)... "ol BN & d1g 9 U Wi | (@EEE). S49d di1g w9l
P (FEETF)... STl Tefd &, @11 T Sl S9Sd foy i) AR TE) 27 L (SEe)...
W Q¥ A reservation ¥ T reservation P SPHFTHR H extend HIH b AT
(FEEIF).. Al el Ban ang arg] Hie uw gy . (FEerF).. Mr Siva, if you were

on your seat, | would have allowed you. Even now, I am ready to allow you.
..(Interruptions)... 1f anybody wants to speak on reservation. ...(Inferruptions)... Ram
Gopalji, please speak on reservation. ... (Inferruptions)... Just a minute, Mr. Siva wants
to raise some point of order. Let him go to his seat. ... (Interruptions)... One minute, Ram
Gopalji, T will just allow you. ...(Interruptions)... Let Mr. Siva go to his seat.
...(Interruptions)... Prof. Ram Gopal Yadav may be given the mike. ... (Interruptions)...
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SHRI DEREK O'BRIEN: Sir, ... {Interruptions)...

MR. CHAIRMAN: I have permitted vou. Your Members are coming and sitting
here. ... (Interruptions)... You can't have the cake and eat it too. ... (Interruptions)... Mr.
Siva, please speak. ...(Interruptions)... Go to your seat, % ¥ =&l & Hhail

SHRI TTIRUCHI SI'VA (Tamil Nadu): Sir, when vou brought up notice under Rule
267, you said that we could discuss everything under the Bill, but nothing 1s related
to the Bill and the Resolution that was given. Later, the Home Minister introduced two
Bills, which were not circulated to us. ... (Interruptions)... After he introduced the Bills,
we got the Supplementary List of Business. ... (Interruptions)... 1t 1s totally unprecedented
in the Parliament. ...{Interruptions)... Sir, you are our protector, the protector of ..

...{Interruptions)...
MR. CHAIRMAN: You have not understood, what I have said. ... (Interruptions)...
SHRI TIRUCHI SI'VA: They circulated the Bill only later. ... {Interruptions)...

MR. CHAIRMAN: 1 agree. ...{Interruptions)... This is not the way.
- {Interruptions)... All of you are standing and showing the Bill. ... (Inferruptions)...

SHRI TIRUCHI SIVA: Sir, we were raising point of order, ...(Interruptions)... even
when the Minister was introducing the Bill ...{Interruptions)... But, we were not

allowed. ... (Interruptions)...

MR. CHAIRMAN: Mr. Siva, you have raised a point of order. ... (Interruptions)...

Do you want to hear my response or not? ... {Interruptions)...
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MR. CHAIRMAN: You go to your seat. ...(Interruptions)... I have not allowed
you. ...(Interruptions)...
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MR. CHAIRMAN: Go to vour seat, ...(Interruptions)... 1 will not allow you.
.(Interruptions)... As long as you are here, ...(Interruptions)... 1 will not allow you.
...(Interruptions)... Please go to your seat. ...{Inferruptions)... You are a doctor.

...{Interruptions)...
ot arfea orE: wuly GRIEY (@)

MR. CHAIRMAN: Let us try to understand. ... (lnferruptions)... The point of order
raised by Shri Derek O'Brien and also the point of order raised by Shri Tiruchi Siva.
...(Interruptions)... You just hear me. ... {Interruptions)... You do not want to hear me.
..(Interruptions)... Do you want to dictate? ... (Interruptions)... Do you want to dictate
like this? ...{Interruptions)... You ask your Members to go to their seats first.
...{Interruptions)... The point of order is that the Bill is not circulated, so the discussion
should not be there. ... (Interruptions)... 1 agree. ... (Interruptions)... But, the Jammu and
Kashmir Reservation (Second Amendment) Bill, 2019 is already circulated.

...(Interruptions)... So, let us first dispose of the Reservation Bill. ... (Interruptions)...

Secondly, now that all the Bills are circulated, ... (Interruptions)... I will be asking
the Home Minister to again introduce the Bills. ... (Interruptions)... You introduce the

other three Bills again. ... (Interruptions)...
it arfere e wwnula wEley, | (@ERm).

MR. CHAIRMAN: You cannot raise a point of order to disrupt the House.
..(Interruptions)... First, ask your Members to go to their seats. ... (Interruptions)...

Show the rule book to those people and ask them to go to their seats. ... (Interruptions)...
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& I AN (RIEE).. AR & |EE B e 370(3) & | uisd
Ifede 370 & e 3 AN Uad il Bl W dd gy wguld e @l
EIRY W ()., T8 890 B © @), B 9 9Ra &
ST AR S HINUI UR EER [PY SME (). 3R S 54 BRI
Tole # UHIE fhan S (@@e).. S99 fad 9 S sTwde 370 6 Al
S N e TR | [AI B ST | (FT). I & THE-EHT TR
ATFIF)... F9] SUES (41 ERller ok sudie & SRL-bTHR 1R 1) | 8
AFAF)... 3R ARG P R ARG STH-FHR W A 8N (EEH).... S
a1 b [HAR o =de 354 31l afedd 308 1 Tiied fbl orueng awrar g9 Hide
& Tt o argede ardl ST-hTHR & HiaE & Rl o SusE s Big
T WR & AT b Yo 3al Plg 3 [ | (@EaH).. Big W armE
|l ST 3rfeee 363 o Avciid uRefeud B sryar A € (<Ee)...
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TN RE B B . (FEE)...

WITHDRAWAL OF MEMBERS

MR. CHAIRMAN: Mr. Derek, you ask your people to go back to their seats,
otherwise, I will not give permission. ... (Inferruptions)... Yes, Mr. Vaiko, what do you

want to say? Please. ... (Inlerruptions)... Switch on your mike please. ... (Interruptions)...



